10.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

DELETION NOTE

**W.P. (C)-15351/2024 LISTED AT ITEM NO. 53 IS DELETED.

HIGH COURT OF DELHI REGISTRAR (LISTING)
10.03.2025.



